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'the years, can be seen most clearly 
in the conditions of life 9f the two 
disadvantaged groups in our society, 
the Schedu,led Cas'tes and the Sche, 
duled Tribes. . . . . . . .So far  they 
have (been only marginally involved 
in the process of development. . . 
Scheduled Castes generally consti- 
tute a substantial fraction of the 
population below the poverty line. 
They have few assets and are gene- 
rally dependent on share-cropping 
or agricultural labour," 

THE MINISTER OF STATE IN 
. THE MINISTRY OF HOME AFFAIRS 
. (SHRI DHANIK LAL MANDAL): 

(a) and (b) .  The working Group on 
Schedu,led Castes and Other Back- 
ward Classes during the Medium 
Term Plan 1978-83 constituted under 
the Chairmanship of Shri Dhanik La1 
Mandal, Minitser in the Ministry of 
Hime Affairs had, In its report, recom- 
mended a Speical Central Assistance 
of Rs. 500 crores for programmes for 
the Scheduled Castes, on lines simi- 
lar to 'the Special Central Assistance 
for Tribal Areas. This is under exa- 
mination. 

(c) and (d).  There is no informa, 
tion as to the number of welfare pro- 
jects for Harijans in the States. 

Unsolved cases of murder apd rape 

1 

I 

2035. SHRI BISHAMBHAR NATH 
PANDE: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) what is the number of cases of 
murder and rape reported in the 
Union Territories during 1978, which 
have been solved so far; and 

However, programmes with family- 
oriented schemes l i ~ e  IRD, SFDA, 
MFALDAs, Operation Flood 11, Cot- 
tage and Village Inchlstires program- 
mes can substntially benefit the Sche- 
duled Castes. Other programmes like 

I 
Food for Work, emp!oyment guaran- 
tee schemes, employment affirmation 
programmes can also help them. An 
important development is the setting 
up of Scheduled Castes Development 
Corporations in several States. 

Condition of Harijans ipl the couhtry 

2034. SHRI BISHAMBHAR NATH 
PANDE: Will the Minister of HOMZ 
AFFAIRS be pleased to state: 
the extent to which the financial 
condition of the Harijans in the coun- 
try has improved during the last de- 
cade? 

THE i\lINISTER OF STATE IN 1 
THE MINISTRY OF HOME AFFAIRS I 

(b) the number out of those which 
are yet to be solved? 

(SHRI DHANIK LAL MANDAL) : The 
assessment of the improve~men'ts in 
the financial conditions of the Hari- 
jans in the country would require 
extensive and detailed studies. No 
information on this scale and magni- 
tude is available. The Planning Com- 
mission in the Draft Five Year Plan 
1978-83, has made references to the 
financial conditions of Harijans, like 
the following: - 

"The prevalance of poverty and 

THE I\IINISTENR OF STATE IN 
THE MINISTRY O F  HOME AFFAIRS 
(SHRI S. D. PATTL): (a) and (h).  
Inforrriation is being ascertained and 
will & laid on the Table of the House. 

1 

Entrepreneurs to set up mini cement 
plants 

inequality, virtually unchanged over 1 

2036. SHRI BISHAMBHAR NATH 
PANDE: Will the Minister of IN- 
DUSTRY bse pleased to state: 

(a) what is the number of entrepre- 
neurs who have come forward to set 
up mini cement plants in  the country; 

(b) whether the Cement Corporation 
of India-also propose to set u p  such 
plants; and 

(c) if the answers to parts (a) and 
(b) above be in the affirmative, what 
are the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI JAGDAMBI PRASAD 
YADAV): (a) Besides one Indus- 
trial Licence and 5 Letters Of Intent, 
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34 mini cement plant schemes have 
been registered by the DGTD. 

(b) Yes, Sir. 
(c) A statement is attached. [See 

Appendix CVIII, Annexure-1251. 

Affairs of the Bharat Pulverising 
Mills Limited, Bombay 

2037. SHRI M. ANANDAM: 
SHRI ARVIND GANESH 

KULKARNI: 
SHRI GURUDEV GUPTA: 

duction and value of the products 
manufactured by Bharat Pulverising 
Mills Private Limited, Bombay and 
distribution of its products; 

(b) whether it is a fact that Bharat 
Pulverising Mills Private Limited 
received 27 import licences during 
1976-77 and 1978-79 worth crores of 
rupees; if so, whether Government 
have made a proper check of genuine 
use of imported material for the pro- 
ducts mlanufactured by the Company? 

Production Value 
(Rs. 000) 

Will the Minister of INDUSTRY be 
pleased to refer to the reply to Star- THE MINISTER OF STATE IN I THE MINISTRY OF INDUSTRY 

-- --- -------- - - - 
I. Technical Material (Bombay Unit) . . , . 6909 tonnes 1,889-3 

red Question 447. given in the Rajys 
Sabha on the 21st December, 1978 
and state: 

(a) whether any further information 

2 .  Formulations 

(SHRI PRASAD 
YADAV): (a) The production figur- 
es of the Company d u r i n ~  1 9 3  toge- 
ther with the value of their produc- 

Bombay Unit . Solid . , , . . . 1491.2 tonnes 9,938.3 

has bee11 ccllected by Government in tion for Bombay and Madras units 
connection with the quantum of pro- I are given below: 

. Liquid . . . . . 520.2 K.L. 33,178'7 

Madras Unit . Solid . . . . . . 21 ,ro. 7 tonnes 5,864.7 

. Liquid . , . . . 585.2 K.L. 33,585-8 --- 

I 
i Period Number Value 

It has been reported by the com- I Statement 
pany that the products have been Number and value of  import Licences issued to 
in the nark& to the State; through 1 ~bf /r .  Bhnrat Pulverisin~ Mil l s ,  Ltd. ,  Bombay, 

(b) A statement showing the num- 
ber and value of Import Licences is- 
sued to the comuany during 1976-77 
to 1978-79 (upto November, 1978) is 
attached. As regards the proper 
check of genuine use of imported raw 
materials for products manufactured 
by the company, info~mation is being 
collected and will be laid on the Table 
of the House. 

State Agriculture Department and 
DGS&D and through their usual trade 
channels. s 

1978-79 (upto Novem- 6 1,10,11,26o 
ber, 1978). 

Madras during 1976-77 to 1978-79 (upto 
.November, 1978). 

---. - 
(Number and act uals 

TOTAL . . 27 4,4265,862 -- 
*Data for 1976-77 do not includelicences 

if any, issued to the firm, if any, under letter 
of an authority procedure. 

I Value in rupees) 


